THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 30™ NOVEMBER, 2024

Disposal of cases Pendency of Cases

Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5

Name of P g Month Month end of the month years old years old at the end of

the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 104816 | 389638 | 494454 4724 16659 21383 3623 13051 16674 105917 | 393246 | 499163 503 1756 2259 17471 47469 64940
NAGALAND 1370 2598 3968 200 362 562 155 432 587 1415 2528 3943 05 22 27 298 845 1143
MIZORAM 3571 3018 6589 573 650 1223 545 703 1248 3599 2965 6564 14 21 35 355 174 529
Aggxgg;ﬁ‘L 2709 13228 15937 320 581 901 258 590 848 2771 13219 15990 06 94 100 191 3499 3690




